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(vii) Doordarshan facilities to Shahdol
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(viii) Termination of contract by Indian
Iron and Steel Co. entered into
with Damodar Cement Co.
for the purchase of slag.

SHR1 BASUDEB ACHARIA (Bankura) :
The unilateral termination of long-term
supply contract by Indian Iron and Steel
Company Ltd. poses a threat to the existence
of Damodar Cement, a CCl and Govern-
ment of West Bengal joint enterprise, for
which Industrial Development Bank of India
has made 17 crore rupees loan commitment.
It was in December 1980 that a deal was
finalised between WRBTDC and IISCO for
supply of entire slag penerated from latter’s
blast furnace at Burnpur. 1ISCO offered
land and transportation facilitics to the
WBIDC for setting up of granulation plant
and running it. The termination of contract
may lead to the closure of Damodar Cement,
resulting in heavy inve<tment losses for CCI
and West Bengal Government. The Com-
pany has already spent Rs. 2.5 crores and
placed order for machinery and equipment
to set up a large granulation plant at Burn-
pur and a cement plant in the district of
Purulia. An expenditure of Rs. 6 crores
has already been committed. 1 urge upon
the Government to look into the matter.

(ix) Setting up of a Thermal Power
Station at Valope or Dabhol
‘(Ratnagiri)

SHRI BAPUSAHEB PARULEKAR
(Ratnagiri) : Survey for establishment of
a thermal power station in Ratnagiri district
of Maharashtra has been completed and
report was submitted to the Government a
year back. It is rcported that two villages—
Valope in Chiplum Taluka and Dabhol in
Dapoli Taluka have been extensively survey-
ed in this connection. No further action has
yet been taken in connection with the reports
submitted to the Government.



